HIGH COURT OF CHHATTISGARH, BILASPUR
ENDORSEMENT

Endt.No.__fO8724 Bilaspur, dated )7#October, 2025
IM1-6-5/16 (JIC-59)

Copy of the Gazette Notification No. F 11-5/2023/WCD/50 dated 26.09.2025
of the Secretary, Government of Chhattisgarh, Department of Women & Child
Development for appointment following Judicial Officers as Principal Magistrate
of concerned Juvenile Justice Boards is forwarded to :-

(1) Joint Registrar-cum-Principal Private Secretary lo Hon'ble the Chief Justice, High Court
of Chhattisgarh, Bilaspur for kind information of His Lordship,

(2) Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(3) Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(4) Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of Chhatlisgarh,
Bilaspur for kind information of His Lordship.

(5) Private Secrctary to Hon'ble Smt. Justice Rajani Dubey, High Court of Chhatlisgarh,
Bilaspur for kind information of Her Ladyship.,

(6) Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(7) Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur for kind information of His Lordship.

(8) Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(9)  Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(10) Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of Chhattisparh,
Bilaspur for kind information of His Lordship.

(11) Private Secretary to Hon'ble Shri Justice Radhaldshan Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(12) Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(13) Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur for kind information of His Lordship.

(14) Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High Court of Chhattisgarh,
Bilaspur for kind information of His Lordship.

(15) Privaie Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of Chhaltisgarh,
Bilaspur for kind information of His Lordship.

(16) Private Sccretary to Hon'ble Shri Justice Amitendra Kishore Prasad, High Court of
Chhattisgarh, Bilaspur for kind information of His Lordship.

(17) Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur for information.

(18) Repistrar (Vigilance and I. & E./ Judicial/ S. & A/ Computerization/ Establishment),
High Court of Chhattisgarh, Bilaspur for information.

(19) Director, Chhattisgarh State Judicial Academy, High Court of Chhattisgarh, Bilaspur
Jor information.
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(20) Principal District & Sessions Judge, Surajpur/Bilaspur/Mungeli/BalodatBazar/Raipur/
Dantewada/Dhamtari/Kondagaon for information and necessary action.

(21) Additional Registrar (Judicia/ HCLSC/ Admn.), High Court of Chhaitisgarh, Bilaspur
Jor information,

(22) Member-Secretary, Chhattisgarh State Legal Services Authority, Old High Court Building,
" Bilaspur for information.

(23) Secretary, High Court Legal Services Committee, High Court of Chhattigparh, Bilaspur

Jor information,
(24) Officer-on-Special Duty, High Court of Chhattisgarh, Bilaspur for informatidn.
(25) (i) Smt. Ruchi Ashish Mishra, II Civil Judge Senior Division, Surajpur,

(ii) Smt. Shweta Goswami, II Civil Judge Senior Division, Bilaspur,

(iii) Shri Deepak Kumar Sharma, IT Civil Judge Senior Division, Mungeli,

(iv) Shri Prashant Kumar Bhaskar, A.J. to I Civil Judge Senior Division, Baloda-Bazar,

(v) Shri Sachin Paul Toppo, A.J. to I Civil Judge Sr. Div. Raipur at Rajim, Rajim,

(vi) Ku. Shweta Thakur, Civil Judge Junior Division, Bacheli,

(vii) Kn. Meenu Nand, [I Civil Judge Junior Division, Dhamtari,

(viii) Ku, Soumya Rai, Civil Judge Junior Division, Keshkal, for information & compliance.
(26) All Joint Registrar, High Court of Chhattisgarh, Bilaspur for information.
(27) All Additional Registrar (M), High Court of Chhattisparh, Bilaspur for information.
(28) Budget Officer, High Court of Chhattisgarh, Bilaspur for information.
(29) Accounts Officer, High Court of Chhattisgarh, Bilaspur for information.

(30) Deputy Registrar / Sr. Court Manaper [Civil/ Central Filling/ D.E./ D.E.(Appeal)/ Juvenile
Justice Celi], High Cowrt of Chhattisgarh, Bilaspur for information.

(31) Assistant Registrar/ Section Officer/ In-charge, Accounts/ Budget/ Checkeér/ Complaint/
District Establishment/ Establishment/ I. & E./ Pension/ Protocol/ Record l‘iom {Admn.)/

Olo R.G./ 8. & A. Cell/ Vigilance/ Works Section, High Court of Chhattisgarh, Bilaspur

. for information and necessary action,

L/( 2) In-charge, NIC High Court Computer Cell, High Court of Chhattisgarh, Bjlaspur with a
direction to upload this Order in the official web-site of this High Court.

%,\b-'ﬂf#

(MANEESH KUMAR THAKUR)
" REGISTRAR GENERAL
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1512 Beiterig aotus, T3Ais 26 Rwer 2025

Nava Raipur Atal Nagar, the 26th September 2025

NOTIFICATION

No. F-11-52023/WCD/50- In exercise of the powers conferred by sub-sections (1) and (2) of
section 4 of the Juvenile Justice (Care and Protection of Children) Act, 2015 (C. |2 of 2016), the
State Government hereby, as per the table given below: Notifying the Judicial Migistrate of the
mentioned in column (03) as the Chairman of the Juvenile Justice Board, rdconstitutes the
Juvenile Justice Board by including as the Principal Magistrate for the area mentipned in column
(02), namely: :-

Name of the Name of Judicial Officers for Appointment as Printipal
S.Ne. | Juvenile Justice | Magistrate of the Juvenile Justice Board

Board
(1) (2) {3)
1 Surainur Smt, Ruchi Ashish Mishra,
Up ITT Civil Judge Senior Division Surajpur
. Smt. Shweta Goswami
S II Civil Judge Senior Division Bilaspur
. Shri Deepak Kumar Sharma
3 | Mungeli

1I Civil Judge Senior Division Mungpeli

Shri Prashant Kumar Bhaskar

4 | Boloda-Bazar |y 1o civil Judge Senior Division,Baloda-bazar

Shri Sachin Paul Toppe

O | Gariyaband | 45 T1o Civil Judge Senior Division, Raipur at Rajim| Rajim
6 | Sukma K.u..shweta Thakur . _

Civil Judge Junior Division, Bacheli

; Ku. Meenu Nand
i —— IIT_Civil Judge Junior Division, Dhamtari
Kondagaon Ku. Saumya Rai
9 InN Civil Judge Junior Division,Keshkal
arayanpur

By order and in the name of the Governor of Ghhattisgarh,
SHAMMI ARBIDI, Secretary.
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